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SAHXB P. SHINDE): (a) end (£). 
The Government have teen the press 
reports in Hindustan Times £nd 
.Financial Express dated 23-6-7$. The 
Pood Corporation of India and the 
oifher Government procuring agencies

• obtain their requirements of gunnies 
through the D G.S. & D. The Qov~ 
«rroneats of Haryana and Uttar Pra­
desh have informed that they have 
received no complaints. The Punjab 

■ Government have stated that some 
reports about supply of gunnies of 

-abort weight have come to their no- 
<*ice and they are collecting data for 
i£he same
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Distribution of Land 0  Landless 
Persons

763. SHRI NATHU RAM 
AHIRWAR

SHRI M KATHAMUTHU
SHRI & P BHATTACHARY Y A •
SHRI D. K PANDA:
SHRIMATI ROZA DESH-

PANDE
SHRI Y. ESWARA REDDY.
SHRI SAROJ MUKHERJEE:
SHRI SHANKAR DAYAL 

SINGH.
Will the Minibter of AGRICULTURE 

AND IRRIGATION be pleased to 
state

(a) the total acreage of land allotted 
to landless persons upto 30th June, 
1976 under the ZD-Point Economic 
Programme;

(b) the State-wise break-up in this 
regard; and

(c) the number of Harijans and 
Adivasis £nong tile persons allotted 
land?
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THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): (a) to (c). A statement is 
laid on the Table of the House. [Plac­
ed in Library. See No. LT-1112/76.]

Assessment of Demand for Foodgrains

764. SHRI ARJUN SETHI: Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state-

(a) whether it is possible for Gov­
ernment to assess the effective demand 
[or foodgrains in the country on the 
basts of minimum per capita consump­
tion of foodgrains and the projected 
growth in population so as to enable 
the Government to plan food produc­
tion particularly that of foodgrains on 
realistic basis; and

(b) the steps taken in the matter?
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P 
SHINDE) • (a) Yes, Sir.

(b) Information on the minimum 
per capita requirement of foodgrains 
for providing a balanced C'et has been 
collected from the National Institute 
of Nutrition, Hyderabad This is being 
taken into account in estimating the 
total requirements of foodgrains It 
may, however be mentioned that a 
balanced diet provides for, apart from 
foodgrains, a number of other food 
items, namely, vegetables, fruits, milk 
and milk-products, meat, fish, eggs etc. 
Since the per capita availabili+y of 
food items other than f oodgrams falls 
short of nutritional requirements and 
also in many cases their prices rule at 
levels which are too high for a vast 
majority of the people, it would be ne­
cessary to provide for higher intake of 
foodgrains to a level even higher than 
that prescribed in a balanced nutri­

tional diet With this in view the Gov­
ernment have been trying o secure as. 
higher a rate of growth as possible in 
foodgran production with the avail­
able financial resources and subject to 
constraints with regard to availability 
of irrigation, fertilisers and other in­
puts.

Request to increase allotment o t  
Foodgrains to Kerala daring lean 

months

765. SHRI N. SREEKANTAN 
NAIR:

SHRI C. H. MOHAMMED 
KOYA:

Will the Minister of AGRICULTURE. 
AND IRRIGATION be pleased to state:

(a) whether Central Government 
propose to increase allotment of food­
grains to the State of Kerala during 
th“ lean months of June to September;.

(b) whether any request from the 
State Government to the above effect 
has been received; and

(c) if so, action taken in the matter?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND> 
IRRIGATION (SHRI ANNASAHEB P. 
SHINDE): (a) to (c). A request was. 
received from the Kerala Government 
on 20th April 1976, for increased allot­
ment of 80,000 tonnes of nee and 20,000 
tonnes of wheat per month from May 
*76 to October ’76. A request was also 
received from the Minister tot 
Food and Civil Supplies Kerala 
Government, by the Union Minis* 
ter of Agriculture and Irrigation 
on 9t*i July 1976 for increasing the- 
allotment of rice from the Cen* 
tral pool to Kerala to 95,000“ 
tonnes for the months of July, 
August and September. The allo» 
cations of foodgrains to Kerala have- 
been increased for the months of June*- 
to August, 1976, as under:—




